Name of the Corporate Debtor: M/s FNM PROPERTY SERVICES PRIVATE LIMITED; Date of Commencement of CIRP: 08.07.2026; List of Creditors as on: 19.09.2026

Annexure-9

Summary of List of Other Creditors, if any, (Other than Financial Creditors and Operational Creditors) w.r.t. Form F
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